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Criteria for giving Selection Grade to MCD
Teachers

3109. SHRI RAMSINH RATHWA:

Will the PRIME MINISTER be pleased to
state:

(a) what is the criteria for giving
selection grade to Primary and Nur
sery Teachers. of Municipal Corpora
tion of Delhi.

(b) whether selection grade to
Nursery Teachers appointed in 1979
has not been given while the Primary
Teachers appointed in 1980 have been
given the said grade; and

m (c) if so, the reasons for this discri-
mination and whether it is proposed to give,
selection grade to Nursery Teachers appointed
to 1979 with retrospective effect?

[RAJYA SABHA ]
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THE. MINISTER OF STATE IN THE
MINISTRY OF, HUMAN RESOURCE
DEVELOPMENT (SHRI CHIMAN-BHAI
MEHTA): (a) Selection- grade to Primary and
Nursery Teachers of Municipal Corporation of
Delhi Schools is given to 20 per cent of the
total posts according to the seniority list of
Teachers.

(b) According to the information
furnishe” by Municipal Corporation of Delhi.
selection grade to Primary Teachers have
been given covering the period upto 2-1-1962
and in case of Nursery Teachers upto 30-1-
1970. -

(c) There is no discrimination in-granting
the selection grade to Nursery Teachers.

Special Drive* for recruitment of
backward class persons

3110. SHRI DIGVIJAY SINGH: Will
the PRIME MINISTER be pleased to
state:

(a) whether Government propose to
launch special drive for recruitment of
persons belonging to Backward Classes in the
light of implementation of Mandal
Commission Report; and

(b) if so, the details thereof?

THE PRIME MINISTER AND
MINISTER OF PERSONNEL, PUBLIC
GRIEVANCES AND PENSIONS (SHRI
VISHWANATH PARTAP SINGH): (a) No,
Sir.

(b) Does not arise.
Appointment of Secretaries against
whom corruption charges are pending

3111. SHRI
Will  the
pleased to state:

DIGVIJAY SINGH:
PRIME  MINISTER  be

(a) what are the -. i. mes of Secretaries
appointed by " vernment stasy December,
1989 against whom corrup tion charges are
pending; and



